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Central Information Commission
Baba Gangnath Marg, Munirka
New Delhi 110067

F. No. CiC/RTI TRAINING/MISC/2020 Date: 26.02.2020

Meeting Notice

Sub: - Brainstorming session for CPIOs of Central Information Commission.

¢

It has been decided to hold a Brainstorming Session for CPIOs of the Commission
on provision of RTI Act, 2005 on 27.02.2020 at 05:00 pm in Room. No. 522, 5" floor,
Central Information Commission, Baba Gangnath Marg, Munirka, New Delhi-110067.
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2 Please make it convenient to attend the meeting.
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FEAT AT AT
Central Information Commission

9TaT F9TY HP/Baba Gang Nath Marg
AfeRaT, 7§ &/ Munirka, New Delhi - 110067

CIC/RTI/TRAINING/MISC./2020 Dated: 03.03.2020

CIRCULAR

Attention in drawn to this office notice No. CIC/RTI Trg./Misc./2020 dated 26.02.2020
whereby a Brainstorming Session for CPIO was organised.

Consequent to braining Storming Session it has been decided to conduct a evaluation
exercise anytime after 15.03.2020 to assess the knowledge of CPIO about RTI handbook
publishad by DCPT, RTl rules, 2012 and RTI Act-2005.

All CPIO's are therefore requested to be ready for the same.

xo\f’w(ﬁ a_/\i%w

Qq' {Umesh ¢ haﬂdrnjnsh
Y Deputy Secretary (Law)
Qc’y(b /Vy i";\ 011-26716023
Email dalaw-cic@gov.in
4 [l@?t!‘ AN
m, ki N et

> Y

,ﬁ}/"” - B %}?""\ %

e : it

S opmcf/g fa) Q:;/!.&/ “ 72

_ 1. PPS to Secretary, CIC for information of Secretary, CIC
'5, % AWK g
) 2. PSto Additional Secretary for information of Additional Secretary, CIC/ /3
LA v ,L\c.\ <5\ , T [m?_)! 1.5 &>

w olc A\ M’l
AQ\ @X 1“9’37%7%% ﬂ
A

IS




A gaa AT
Central Information Commission
qTET I9TATY ATT/Baba Gang Nath Marg

Hfea, 7§ f&eell/ Munirka, New Delhi - 110067

CIC/RTI/TRAINING/MISC./2020 Dated: 11.03.2020

CIRCULAR

Attention is drawn to this office Circular No. CIC/RTI Trg./Misc./2020 dated 26.02.2020
whereby a Brainstorming Session for CPIO was organised.

It has been decided to hold another brain Storming Session for CPIO’s of the
Commission on Provision of RTI Act - 2005 on 12.03.2020 at 3 PM in Room No.522, 5" floor,
Central Information Commission, Baba Gangnath Marg, Munirka, New Delhi - 110067.
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(Umesh Chandra Joshi)
Deputy Secretary (Law)
Ph.011-26716023
Email dslaw-cic@gov.in

Please make it convenient to attend the meeting.
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Central Information Commission
AT AITATT ATE/Baba Gang Nath Marg

e, 7§ Reel/ Munirka, New Delhi — 110067

F. No. CIC/RTI/TRAINING/MISC./ZOZO Dated: 25.08.2020

Meeting Notice

Sub: - Training Session for CPIOs of Central Information Commission.

It has been decided to hold a RTI workshop for CPIOs of the Secretariat side of the
Commission on provision of RTI Act, 2005 on Monday every week starting from
07.09.2020 from 3.00 PM to 4.00 PM in conference room, Central Information
Commission, Baba Gangnath Marg, Munirka, New Delhi-110067. All participants are
requested to carry the copy of RTI Act, 2005, as amended from time to time.

2. please make it convenient to attend the meeting.

3. This issues with the approval of Additional Secretary, CIC.
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Information Commission

- FTET AT HTRT/Baba Gang Nath Marg

qfrT, TRt/ Munirka, New Delhi — 110067

F. No. CIC[RTI/TRAINING/MISC./ZOZD

Dated: 10.09.2020

Meeting Notice

Sub: - Training Session for CPI0Os of Central Information Commission.

In continuation of RTI meeting notice No. ClC/RTI/TRAlNlNG/M!SC./ZOZO dated

25.08.2020, it has been decided that
14.09.2020(Monday) from 3.00 PM to 4.

the next training session will be held on
00 PM in Room No. 522, Central Information

Commission, Baba Gangnath Marg, Munirka, New Delhi-110067. All participants are requested
to carry the copy of RTI Act, 2005, as amended from time to time. It is scheduled to discuss

section 2 to section 7 during the session. All the participants are requested to refer these

sections before the session.

2. Please make it convenient to attend the meeting.

3. This issues with the approval of Additional Secretary, CIC.
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F. No. CIC/RTI/TRAININGIMISC.IZOZO
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Central Information Commission
FTaT FTS HT/Baba Gang Nath Marg

qATHT, Ffeeefi/ Munirka, New Delhi - 110067

Dated: 21.09.2020

Meeting Notice

Sub: - Training session for CP10s of Central Information Commission.

In continuation with RTI

25.08.2020, the sched

22.09.2020
(Tuesday)

28.09.2020
(Monday)

05.10.2020
(Monday)

meeting notice no. ClC/RTI/TRA!NING/M!SC./ZOZO dated

ule for upcoming training session is as under:-

Sections Speaker

discussion

03:00 PM to )5 (Law)

04:00 PM

03:00 PM to
04:00 PM

19,20,21,24

03:00 PM to Guest

05:00 PM

26,27,28,29,30,31

+Question-Answer. Speaker

2. All the participants are requested to attend the training session with other staff dealing
RTI related matters. Kindly bring the copy of RTI Act alongwith.
3, All the participants have to attend the training session even when they are working from

home compulsorily.

4. A feedback report will be given to

quality of lectures.

4. This issues

participant in which they have to give grading on the

with the approval of competent authority.
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